>MR. SPEAKER: Shri Mohan Rawale, Shri Suresh Ramrao Jadhav and Prof. Rasa Singh Rawat have given similar
notices.

...(Interruptions)
MR. SPEAKER: We can keep it for the Business Advisory Committee for consideration. There is no problem.
...(Interruptions)
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MR. SPEAKER: | agree with you that if the House desires, we can take up this issue also for discussion. | have no
problem. There can be a detailed discussion if the House so desires.

...(Interruptions)
MR. SPEAKER: Let the Business Advisory Committee decide it.
...(Interruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, in 'Zero Hour' you cannot have an impromptu discussion.
...(Interruptions)

MR. SPEAKER: That is why, | am stopping him.



...(Interruptions)
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MR. SPEAKER: | go to the next subject.
...(Interruptions)
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MR. SPEAKER: | have already given a ruling on this subject that if the House so desires, they can take it to the
Business Advisory Committee. There can be a detailed discussion. During 'Zero Hour', this subject cannot be
discussed in detail.

...(Interruptions)

JeqE HEIGH @ AT AfEw T I 36 W F=mdra @) o &1 Afew 211 will put it before the Business Advisory Committee.
...(Interruptions)
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SHRI SATYAVRAT CHATURVEDI (KHAJURAHO): Let it be under Rule 184. ...(Interruptions)
MR. SPEAKER: Please keep silence in the House.

...(Interruptions)



